FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF PN STEEL TRADERS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name Of Corporate Debtor PN Steel Traders Private Limited
2. | Date Of Incorporation Of Corporate Debtor April 1, 2013
3. | Authority Under Which Corporate Debtor Is Registrar of Companies, Mumbai

Incorporated /Registered

4. | Corporate Identity Number / Limited Liability Identification | CIN:- U63090MH2013PTC241579
Number Of Corporate Debtor

5. | Address Of The Registered Office And Principal Office (If | REGISTERED OFFICE
Any) Of Corporate Debtor Office No.6, 3rd Floor, Shahviri Building 37/41, R.S.
Sapre Marg, Kalbadevi, Mumbai, Maharashtra 400002

6. | Insolvency Commencement Date  Inrespect January 11, 2024

Of Corporate Debtor (Order dated January 11, 2024 communicated to IRP by registry of Hon.
NCLT on February 2, 2024 in C.P(IB) No. 1280 of 2021)

7. | Estimated Date Of Closure Of Insolvency Resolution Process | July 9, 2024

8. | Name And The Registration Number of Insolvency | Rakesh Chaturvedi
professional acting as Interim Resolution Professional Reg no: IBBI/IPA-001/1P-P00242/2017-18/10471
AFA Valid upto 23-12-2024

9. | Address And Email Address Of The Interim Resolution | Address : Paresh Rakesh & Associates
Professional As Registered With The Board 103, Namrata CHS, Bldg No-15, Shashtri Nagar,
Link Road , Goregaon West, Mumbai -400104.

Email : ip@pareshrakesh.in

10] Address And E-Mail To Be Used For Correspondence With | Address : Paresh Rakesh & Associates
The Interim Resolution Professional 103, Namrata CHS, Bldg No-15, Shashtri Nagar,
Link Road , Goregaon West, Mumbai -400104

Email : ip@pareshrakesh.in : Mobile - 9867564075

11. Last Date For Submission Of Claims February 18, 2024

12, Classes Of Creditors, If Any, Under Clause (b) Of Sub-Section | Not Applicable
(6A) Of Section 21, ascertained By the Interim Resolution
Professional.

13] Names Of Insolvency Professionals Identified To Act As | Not Applicable
Authorized Representative Of Creditors In a Class (Three
Names For Each Class)

14, (A) Relevant Forms And (a) Weblink: https://ibbi.gov.in/home/downloads
(B) Details Of Authorized Representatives Are Available At: (b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the commencement of a
Corporate Insolvency Resolution process against M/s PN Steel Traders Private Limited on January 11, 2024.

The creditors of PN Steel Traders Private Limited are hereby called upon to submit a proof of their claims on or before
February 18, 2024 to the Interim Resolution Professional at the address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other creditors may submit the proof
of claims by in person, by post or electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised representative
of the class [specify class] in Form CA - NOT APPLICABLE

Submission of false or misleading proofs of claim shall attract penalties.

Date : February 4, 2024 Sd/-
Rakesh Chaturvedi
Name & Signature of Interim Resolution Professional
Reg No : IBBI/IPA-001/1P-P00242/2017-18/10471

Place : Mumbai



https://www.zaubacorp.com/company/PN-STEEL-TRADERS-PRIVATE-LIMITED/U63090MH2013PTC241579
https://ibbi.gov.in/home/downloads
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' FORM A
=Y MUNICIPAL CORPORATION OF DELHIE2 GUJARAT STATE ELECTRICITY CORPORATION LTD. gL EORMA g I () Union Bar
: Vidyul Bhavan, Race Course, Vadodara, India - 390 007. Ui Fiigisation & of the Inephvsncy and Bankrintey Bosid ofindi MAHALAXMI BRANCH:- Mahalaxmi Chambers 22, Ehu]al:u.‘w Diezai Road,
: q Website: www.gsecl.in # : .
OFFICE OF THE DY. COMMISSIONER CIN: U401006J13935GC019388, P g "r_ ¥ {Insolvency Resolution Process for Corporate Parsons) Ragulations, 2016] Mumbel - 410026, Contact Ha. ; 9372431760
REMUNERATIVE PROJECT CELL 2 i Ph: 81-265- ﬁﬁIEDEI-l Fax: 91-265-23405495 ol R Ref: UBVMAHIADVA32/2023-24 Date :14.12.2023
(25" Floor), Civic Centre, New Delhi-110002 : E-mail: gmi.gs E:I'@gﬂhmall com i FOR THE ATTENTION OF THE CREDITORS OF ' Place : MUMBAI
oor), Civic Centre, New i - " — J
General Mﬂnager (F&A), Gujarat State Electricity Corporation Limited, PN STEEL TRADERS PRIVATE LIMITED Ta,
E-TENDER FOR ALLOTMENT OF AUTHORIZED PARKING Vadodara invites Tender as mentioned balow: RELEVANT PARTICULARS The Boarrower'S 1. Mr. Punit Lalit Kumar (4pplicant) Unit No. 28, Rainbow
ikl AR, R Tender Notice No. GSECL/ Boiler/ 2024-25/ 925 DI, 30-01-2024 for | | Name of Corporate Deblor ___PM Steel Traders Private Limited R T Vol P A R D e A
PRESS NOTICE E-TENDER Renewal of Boiler Explosion Policy for the period from D1st April 2] Datsof orporakon of Corporale Dablor [2pe 1, 2013 a?rTrE;n;“ e
E-Bids are invited on behalf of Commissioner, MCD from aligible bidders for 2024 1o 315t March. 2025 Tender 1D No.: 1706696742 ! 3| Autharity &'*" "'hﬂ" Larpirata Dablar i - Registrar of Companies, Mumbas Hotice under Sec. 13 {2) Read With Sec.13 (3) Of Securitisation And Reconstruction
allotment of 01 authorized parking site under the jurisdiction of MCD on : ' o JUNCOTRIRG | Meeteng L Of Financial Assets And Enforcement Of Security Interest Act, 2002,
monthly license fee basis in two bid system (Technical and Financial) for a Tender Notice Mo, GSECL/ PLI/ 2024-25/ 923 Dt. 30-01-2024 for | |4 aﬁfrﬁﬂﬂg?m ﬂﬂulﬂsﬂm { Lim ILEMEEE?::“I UB30SIMH2013PTC241579 The Addressse Mo 1 Herein Have Availed The Following Credit Facilties
period of three years and extendable further up to two more years subjectto | | Renewal of Public Liability Act Insurance Policy for the period from | |- ﬂ;ﬂrm D{:mfm;ﬁ;ﬂe = =i e Fmé,”l Durﬂ';'-l?galat:%m “l::'?;l !fﬂﬂﬂlﬁﬂéa ?cfh And F;"E:HTH F'Hvl T';E DUES-;
satistactory performance of the firm and as decided by the Competent : : e ad by o ks [ramMRrnIne UL PeE & ACCounts catistactanly And Rence, in lems
Authority e Tartu FT Mol BAR3. 100 55 2004 The Baecii ol biie] | sl Anelly 224 tn Fias MGl Shau-RRer [l hot 11000A0U pincipal affice {f any) of Corparate Oebior Shanvin Bulding 37141, R.S. Sapre Marg, Kabadevi, | The RBI Guidelines As To The Income Recognition And Prudential Accounting
; i : i i i -01-  Maharashira-2 00002 M Been Classified As Mon-Performing Asset
ara as follows- 1. Bid Download Start Date- 03.02.2024 at 09.00 AM Tender Notice No. GSECL/Cash in Transit/2024-25/924 D1.30-01-2024 e - _j"'fﬂb@' :Tzuz.l o MO e orme, Your Account’s Has/Have Baen Classified As arforming Asset
onwards, 2. Pre-bid Meeting :- 06.02.2024 at 3:00 PM Conference Hall at for Renewal of Cash in Transit & Cash in Safe Insurance Policy for | |© ;';:;::{ﬂgg:;;;gmﬂr il et icatd o JHE a;rregsrr:.- S Hon, WOLT on E:&E; gzﬂ;'giihfhgﬂ;t; 2;111:’-' f“udmmgf;:t} ﬂiﬂ rligézﬂé'uﬂngnffw?;:
20" Floor, Civic Cenlre, 3. Bid submission start date:- 03.02.2024 from the period from D1st April, 2024 to 31st March, 2025 Tender ID MNo.: February 2, 2024 in C.P(IB) No. 1280 of 2021) Sutsanding i Your Accourtls
ﬂﬂiﬁ%ﬂmaﬂﬂnﬁhu:agﬁséd. Lasl dd?m ?’TSL'E"."%? d”' 1Eﬂ$n£dﬂe&ﬁ9-ﬂi’ﬂ%ﬂﬁ; 1706693679 7| Estmated date of closura of insolvency  July 9, 2024 The particutars of amount due to the Bank from Mo i of you in respect of the
L e ol AR Gl O BRI, TR, T L LR ' = -01- resciulian process aforesaid accounts are as under:
F'r-..'l onwards, at FlP CellMCD Dept. 25" Floor, Civic Centra. For details I"‘ﬁ'ng&r Nﬂtiﬂlﬂ !;'l?r EEEi[::-ﬂmllﬂﬂ Tran:ﬂfEﬂEﬂ Ej"r '.-?-IET DI" 3? nl: EUE:I & | Name and Registration number of the Rakesh Chaturvedi
vizit MCDz website: www.medonline.nic.in and www.etenders.gov.in . or Henewal of Transit Insurance under open declaration for Impo insoivency proessional acting as Inlerim | Reg. No.: IBBLIBA-0011P-PO024212017- 1810471 Outstanding amount|  Unapplied | o, | Cost
Contact number- 011-23227514. of Spares for the period from 01st April, 2024 to 31st March, 2025 Resciution Professional AFA Valid upto: 23/1212024 Typeol | as on dale of interes! Interest | CHAGES | o 0 o
ASSISTANT COMMISSIONER : - ————— - : Facility NPAie.ason | wed 07122023 in curred
RO NO. - T&/DPUMCD/2023-24 Tender 1D No.: 1706696579 4 | Address & email of fe inderim resolufion MdrES& ‘Paresh Rakesh & Assaciates 1711262023 o 181373023 {Simple) Bark
x R.P.CELL : professional, a5 registered with the board | 103, Mameata CHS, Blog No-15, Shashiri Nagar, £ 2 by Ban
Tender Notice No. GSECL/Inland Transit/2024-25/ 926 Di. 30-01-2024 ,_-ﬂk Road , Gorsgann West Mumbai 400104 UNION | oo oo a7 16040 | Re.z2110890 | - ol Rs.
for Renewal of Inland Transit Insurance for the period from 01st Email | pEpareshrakesh in HOME R T ' 88,68,268.79
April, 2024 to 31st March, 2025 Tender ID No.: 1706696346 {0, Address and e-mail 1o be used lor~ Address ; Paresh Rakesh & Assaciates i i et ooty it el
The Tender documents are available on Website 'ﬂu!.nﬁiﬁldll {fur corraspandance with tha Inferm 103, Mameata CHS, Bldg Ma-15, Shashiri Nagar, abBa adfhave executed document so 05, an
: Reacktion Profossional ot l:raatad senurltg.-' interast I':.-y.r "H'E]. -.':lf
gfera=1 4= ({7) Union Bank Link Road , Garagaan WasL Mumbai 400104 "
v d ol incs view and download only). Interested Vendors may surf the abowve Email : p@parsshrakesh.in | M: 0867564075 :
MAHALAXMI BRANCH:- Mahalaxmi Chambers 22, Bhutabhal Desa Road, Website and may download the said Tender from our Website, for | |5 isian i sibmssion o daims “February 18, 2024 i” The Piece And Parcelof HE*?“"E" un He 2, Veasurng 12105q Ft (Carpet
Mumbai - 400024, Contact Mo, - 9372431780 hvsical SRR i Ti f t i - rea), In "E' Budlding, (2 Bhk Round + 1 Flogr I-."Iuﬁga? ko) &:ﬂhﬂ!‘rlt: Knoan As
physical submission of your Tender before due date and time, 12 Classzes of crediors, if arry, under dausa (B - Not Applicabia ‘Rainbaw Manor™, Gald Valley Sector D, Survey Mo, 47, Hissa No. 2 Village Tungark
Rel, UBUMAHIADV 36/2023-24 Date :14/12/2023 . L ; A of saclian 29 L . : 4 ot - : it
: Mote: Be in touch with our Web Site till Bid Opening. of sud-geckon {bA) of seclion 21, ascartained Lonavals Taluka- Maval Pune - 410405, Morth: By R. 5. No. 48, South: By R. 5. No
Fince:: MUMBA} pening byt Interm Riesoiton Professianal 45, East: By R S No, 135, West : By R. 5. No, 45
e . . ; Sﬂ."-. General Mﬂ“ﬂﬂﬂl “:&F-J. G“]ﬁ“ﬂ State Elﬂﬂrl[:fh' Eﬂi‘llﬁrﬂ’[mn Limited EREEMIER=TE insahvency professicnals idantified| Not Applicabie Therefare You are hereby called upan in terms of section 13(2) of the Securitisatian
The Borrower!S, 1. Mr. Lalit Kumar {Applicant) Gr.+1 Upper Storied Bunglow Mo 24 i &t a5 authorsed represaniative of craditors and Reconstruction of Financlal Assets and enforcement of Security Irterest Act
Rainbow Manor, Gokd Valley Survey Mo 47, Hissa No. 2 Village- Tungarl, Lonavala inaclass|three names lor each dass) 2002 o pay a sum of Rs, B8,68,268.79 together with further interest and charges a‘i
Taluka- Maval Pune - 410405 1. (a) Relevant forrns and " (@) Wetdink: hittps:/liabs. gow nhame/downioa s the contractual rate as per the terms and conditions of loan documents executed by
l.zl'-.':-:: PP_HI'II:EISEEH.;JHM zr iﬁgﬁﬁ']gsf?ﬂq' Oberoi Sprngs O Link Road Andhern m ] 1':“ b E.:f:;f;ﬂ:?ﬂm raprogenlates (bl Mot Applicabie you and discharge your liabilities in full within S0 days from the date of receipt of this
W= y AL o natice | failing which, we shall be constrained to enforee the aforesaid securities by
SirMadam Becjay Ads, i . Nalice & hereby gven thal the Natondl Company Law Tribunal, Mumbal Bench has ordered e | | ayarcising an il of t hit | d &
; ' . I . Opera H. : ; sing any of all af the rights given under the said Act
Motice under Sec.13 (2) read with Sec.13 (3) of Securitisation and Reconstruction PZ;Z:; ;;2;2926/56051035 ﬁd\“ﬂﬂlﬂll]g mn cammencement of @ Corporate Insohvency Resciution process aganst PM Steel Traders Private ks per saction 13 (13) of the Act on receict of this notics you ans restrainsd furevented from
of Financial Assets and Enforcement of Secunity Interest Act, 2002 Limited cn January 11, 2024. disposing of or dealing with the above securities without the consent of the bank.
The addressee No. 1 herein have availed the following credit facilities from our Color Spot, TENDER PAGES Thee credilors of PN Steel Traders Private Limibed are heretry called upan 1o submil a prood of thair chairmns Your attention is invited to provisions of sub-section (B) of Section 13 of the
Mahalaxm| Mumbal (31780) Branch and failed to pay the duesfinstalment! interast Byculla (E), onor before February 18, 2024 s the Interim Resciution Profassional st the address mantoned agans! SARFAESI in respect of time available, to redeem the secured assets
{ operate the accounts satisfactonily and hence, in terms of the RBI guidelines as to Phone : 23748048 | 23714748. Contact #am 10. =d/i-
the Income Recognition and Prudential Accounting Morms, your account’s hasthave| | 1oy o - The firanclal creditors shall subenit ther prood of claims by electranic means only, All other creditors may | |Diate = 04.02 2024 Yaurs Faithfully, Authorised Officer
been classfied &s Mon-Pedforming Asset as on 14 12,2023, As on 14122023 sum of Na,,-m“,’,',”,’if,’{,’,'t’f” oS JlTENDHA FAT"- submil the proaf afcleims by in parson, by post oralecinoric means.
Rs. 60,55,455.54/- [Rupees Sixty Lakhs Fifty Five Thousand Four Hundred Fifty | | Prone : 40020550 / 51. Mobile No.: A firancial ereditr belenging bo 3 class, as listed against the entry No. 12, shal indicate its choice of
Five And Paise Fifty Four Only) is outstanding in your account/s A " o aushorisad representasve from among the thres insalvency prafessionals listed against entry Mo, 13 i act SELLWIN TRADERS LIMITED
The particulars of amount due to the Bank from Mo.1 of you in respect of the fulrani<dytgi&aMid: 9029012015 a5 autharised represantative of the dass |specly dass] in Form CA - NOT APPLICABLE
: Antop Hill e A D e CIN : L51909WB1980PLC033018
aforesaid accountis are as under Phone: 24159061 : Submission of false or misleading proofs of clakm shall attract penalties. Sdl- Reg. Off. : 126/B Old China Bazar Street
Outstanding amount|  Unapplied [ - T Cost Mobile: 9769238274) 9969408835 Landline No. : Rakesh Chaturvedi M _ ’
Typeot | &k on datacf Inter st Charges Date : 0402024 Interim Resolution Professional for PN Steel Traders Private Limited Kolkata-700 001, Phone: +91 33 22313974
Facllity ME Le. a5 an w. e L 07.12.2023 Imteresi i ke Total dues Ganesh Advertising, ﬁ‘:.fgm_ﬂz] i mm', Mli-r'nba R 'ﬂ . IEBUIPA-001/IP-PO024212017-1 810471 E-mail: selltl_1980@yahoo.co.in , Website : www.sellwinindia.com
14,42 9023 Lln 1 ”2' o039 (Simple) by Baink. Abdul Rehman Street, N - : S0 ! Ll ” ’ Corporate Office:302, Priviera, Naherunagar Circle, Near Bank of Baroda,
ON B, Phone : 2342 9163 | 2341 4596. Ahmedabad-380015, Contact No. +91 9714787932
Home | Pe- 809545554 | Re. 14440334 | - 000 1 g1 a0 850,08 JK. Advertisers, CORRIGENDUM TO THE NOTICE OF POSTAL BALLOT
Te Secure There Payment OF The Momes Due Or The Monies That May Became| | Hornimal Circle, Fort. Corrigendum to the Notice of Postal Ballot dated January 8, 2024 to pass the
Dus:To The Bank: LalitKimar Hadiiave Execnied Documetits On 06.06.2046 Ang| [ £7one - 22663742 resolution specified in Item No.2. This Corrigendum is issued in continuation of and
Created Security Interast By Way Of e A should be read in conjunction with the original Notice already issued and emailed/
MORTGAGE QF IMMOVABLE PROPERTY DESCRIBED HEREIN BELOW: Opp.G.PO., Fort. dispatched to the shareholders.
AN The Piece And Parcel Of Residential Unit Mo, 24, Measuring 2338 Sq Ft (Campet Phone : 2263 00232. = (A) The following particulars of Explanatory Statement to Resolution No.2 are
Areal), In Bunglow Mo, 24, {Ground + 1 Upper Storied Bungakow) Scheme Known As| | Mobile : 9892091257. Frlsmx Glﬂhal v&ntures Ltd amended as follows. .
‘Rainbow Manor', Gold Valley Sector D, Survey No. 47, Hissa Mo 2 Village- Tungarli, i A LT4110MHISTIPLCHIE243 Chang_es to the Explanatory Statement to III:{eSOh:ItIOH No. 2 -
Lonavata Taluka- Maval Pune - 410405. Nerth : By R 5. MNo. 45, Seuth : By R. 5. Mo.| | Currey Road (E) Address: 2nd Floor, Purva Building, Tejpal Scheme Road No. 3, Vile Parle (East), Mumbai, MH-300057 1. In Point no. (b), the paragraph - "Maximum number of specified
49, East | By R 5 No 135 West : By R, 5 No, 46 Phone : 24700338. Email id: infegroma @ gmail.com, website: www.gromotrade,com securities to be issued", shall be read as under:
Therefore You Are Hereby Called Upon In Terms of Section 13(2) of The Mobile : 9820460262. — - -y : . - . The Board of Dlre_ctors in its meeting held on 8th January, 2024_ had approved th_e
: {(EXTRACT OF STANDALONE & CONSOLIDATED UN-AUDITED FINANCIAL RESULT FOR THE
. : . | issue of Convertible Warrant and accordingly proposes to issue and allot in
Securiisation And Reconstruction of Financial Assets And Enforcement of Securityl | 547 65 Ram Adveg, QUARTER ENDED ON 315T DECEMBER, 2023) Sty Ei :
Interest Act, 2002, To Pay A Sum Of Rs. 51,99,859.08 Together With Further Interest - 2 a"ggregate ILllptO 3’68f00’000 (Three Crore Sixty Eight La!(hs) Cc_mverh_ble Warrants
And Charges At The Contractual Rate As Per The Terms And Conditions of Loan Mobile: 9967375573 B .ﬁm.rrrlnl_dkm-. ("Warrants"), at a prlge R§.12.95/- (Twelve Rupees &Ninety F_|ve Palsg Only) per
Documents Executed By You And Discharge Your Liabilities In Full Within 50 Days . o Standalone Consolidated Vr\]/afrcant, each %onyenl?le IntO,Ior exggarg/ea%e for, Or_1re fugy plaald-upheqtj_rltry]/ skIIEare.of
From The Date Of Receipt Of This Natice , Failing Which, We Shall Be Constrained| | info Advertising, Particulars Quarter | Quarter | Year | Guarter | Guarter | Year o g T e o R ( et i “3) N f b
To Enforce The Aforesaid Securities By Exercising Any Or All OF The Rights Given| | prease" »3701070. ended | ended | ended | ended | ended | ended ares”) ata premium of 2.95/- (Two Rupees &Ninety Five Paisa Only) based on
Under The Sald Act Mobile : 9869040181, z 31““ - T1sl pi”st - :“Eth : Hﬂh ;jﬂil Eae:iesj/ant Date i.e. 10th January, 2024 to Non-Promoter Investors on a preferential
As Per Saction 13 (13) Of The Act, On Receipt Of This MNotice You Are Restrained ecember) December| March |December|December| March :
riiead Fha DL_ gm Gt B De;'hr;ﬁi Fhia Al i imie s bt ria | | Premior Advertivers 2023 | 2022 | 2023 | 2023 'A—I 2022 | 2023 2. In Point no. (c), the paragraph - "Amount which the company intends to
Contant OF The Eanl‘f v ' Mumbai Central Un-BuditedUn-Budited| Audited [Un-Audit n-Audiied] Audied raise by way of such securities", shall be read as under:
Mobile: 9819891116 - ) . : .
Your Attentian |5 lnvited To Provisions OFf Sub-Section (8) OF Sectan 13 Of The e 1 | Todal mcome from operalions 267816 | 435005 THEATA| 2T2T41| TI0201 | 1347750 i:ZLGSSa,ﬁg,(C))OnOI/ )(Rupees Forty Seven Crores Sixty Five Lakhs and Sixty
Sarfaesi In Respect OF Time Available, To Redeem The Secured Assats, Sarjan Advertising, 2 | Net ProfitiLoss for the Perlod Before - 4 " .
S Tardeo, tax and excepfional I'IEII'I'IE- 177014 | -aza4en| 49477 1Pe40i ] a0dars| BOS LT 3. In Point no. (h), the paragraph- "ldentity of the natural persons who are
Date : 04,07 2024 ) ) = Phone : 66626983 5 P':;E'TIZ';-!u_ll:‘-'LDBE-I AT ——— e T = . the ultimate beneficial owners of the shares proposed to be allotted and/
ate : 04 02, Yours Faithfully, Authoriged Officer St gy i | eanaae] ] st o] s or who ultimately control the proposed allottees", shall be read as under:
. : : : : a) In Sr. No. 14, UBO changed from NA to Akash Chandulal Shah,
4 | Net Profit! (Loss) after Tax and ;
; ; ! ; ) In Sr. No. 16, UBO changed from NA to Jignesh Chandulal Shah
Exceptional llams 147014 | -323400| 401.642| 146406| -4.025] E05.733 :
_ ) In Sr. No. 66, UBO changed from NA to Jaynish Amratlal Shah
6 | Total Comprehensive Income 156350 | 555931 127.796| 155751| -537.a57| 321887 d) In Sr. No. 67, UBO changed from NA to Sanghvi Amratial Nawalmal
< .;ED CHOKSI IMAGING LIMITED & | Paidup Equity Share Capital 4390.994 | 2375901 | 4397.584 | aa00.994 | 4375901 | 4307 584 ) InSr. No. 83, UBO changed from NA to Falgun A Yagnik
o 163164, Choksi Bhuwan, Nehru Road, Vile Parle East, Mumbal 400057 7 | Eaming Per Shama f) In Sr. No. 93, UBO Changed from NA to Kamleshbhai Jayantilal Shah
Tel: 9821669511 Email: imaging@cheksiwarkd.com Website: www.choksiwarld.com Basic Q3 -'L'lﬂl?i 0,081 0033 L1070 0,135 4. In Point no. (p), the paragraph- "Practicing Company Secretary's
CIN: L24294MH1892PLCIRB0GS Dilutad 0009 0074 (o Xi=h H0sa 0070 195 Certificate", shall be read as under:
EXTRACT OF STANDALOME UNAUDMMTED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTH ENDED The Company has obtained the Certificate from Mr.AnkurkumarDineshchandra
3157 DECEMBER, 2023 (% In Lacs except for per share dats) Mote: The s i5 an exdract of i detaied Tormat of Slandalone & Consolidaled Un-Audited Financial Fesus lor Gandhi, Practicing Company Secretary (M.No.:A48016), certifying that the
— — . =LTe 1he Quadter ended 3158 Decambar, 2023 filed wilh the Sock Exchangs under Reagulalion 33 of ke SEBY Lisling and preferential issue is being made in accordance with the requirements contained in
CGuarter ended | Mine Morth Ended J¥ear Ended Other Disclosure Requirements) Regulations, 2015, The full financial results are avaitable on Stock Exchange websie the SEBI (ICDR) Regulations 2018. The same shall available and will be kept open
Particulars 3112-2023( 30-09-2023 311 2-2022) 1-12-2023| 1-12-2022 | 31-03-2023 {www Eseindia.com) and on the Company "5 websile we,gromotride.com for inspection on all working days between Monday to Friday ofevery week(except
Unaisdited | Unaudited | Unaudited | Unsnidited | Unaudited | Audited For Prinmu Global Vertures Limied holiday(s)), upto the voting period of Postal Ballot Notice and the same may be
Total income from operationg{net) 9%,.74 294 2351 | 1go.01 14130 | 10088 S0/ accessed on the Company's website at the link:https:/www.sellwinindia.com/inv.html
[ﬂt Profil / |Loss) for the penod (Befoe Tax, B Ravindra Bhaskar nagmkn For SELLWIN TRADERS LIMITED
Exceptional &ndior Extracrdinary ems) 7.700 | (4500 | (133 | rrey | wrTo | (ed.44) i i . Director _ Sd-
Wat Profil | (Loss) for the period belore tax s st PN Db Rajendra Sa“'f;lavat Pakfg'_a Naik
{afier Exceptional and'or Extracrdinary items) (27.a1) | 4678 | (245 | (7695 | (5185 | (4754 Date: 03.02.2024 a"agl'n?log;f:;g
Total Comgrehensive Income for the pencd Place: Kolkatta '

NComgrising Profld (Less) tor the paried (ater tax)

and Caher Comprehensive Income (afler tax)] 273N | @670 | o) | (76a7) | (T (d756)
Paid up Equity Share Capital
{Face Value of Rs. 10 each) 390000 | 38000 | 339000 | 32000 | 32000 ) 390.00

Regservas (excludng Revaluation Rasare) as shown

lin the Autited Batance Shest o prea--:u; year 1,208.25 W G/PWﬂ Wl NOR 7' CW[T Q

Eamings Per share (before extraondinary iems) Regd, Office; Leasla Business Park, 5 Lavel, Andheni-Kurla Road, Maro!, Anghan (E), Mumbai 2400 059,

{of As. 10\~ each) Basic & Diluted & 070 ] (200] 03] (1497 (1.33) (1.22) Tel: 022-40212121, Fax: 022-40212102, Email: sharecrmpt.gnodsaint-gobain.com,
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Nabe :

1) The abave is an exiract of standalone financial resibs of Choksi Imaging Limied (hecsinatin raferod o as ‘the Campany’) EXtraCt af U "audited con snl idatEd Fina ncial Resu Its

far the quarter and rine months ended December 31, 2023 have been prepared In acpardance with the Indian Accounting

Standards (Ind-AS) as natified undar section 133 af the Companies Act, 2013 read with the Campanies Indian Accounting - - =
S s, 115 5 snerds o s 01, T Sl Inrcl s v b ovned 1 for the Quarter and Nine Months ended December 31, 2023

recommended by e Audit Committes in ils meeting held an Feburary 3, 2024 and aporoved by the Boand of Direchars

in their meating held an ®e same dafta. The slabdory awdiars af the Company hava carmed oul & limited raviaw of the {Rs. in Lakhs)
aloregaid resulls in accordance with Reguiation 33 of Securilles and Exchange Beard of India (Listing Obligations and
Discloswre Aequirements) Requlations, 2015 &5 amendad from time 1o Sme. Thesa financial resuls are avelabie on e Quarter ended |Nine months ended | Quarter ended
website al tha Gompary viz. www.chaksiworkd.com and on the webste of BSE Lim#ed ("BSE") {www. bseindia.com) Particulars 31-12-2023 31-12-2023 31-12-2022

2) The sgoifcant accounting polcies in preparation of these standalone financial results ane consisient with thasa followed ; {(Unaudited) {Unaudited) {Unaudited)
in the annual finencial sietemants for the yaar ended March 31, 2023,

3) The Coenpsany cosrales in & singie reporlable cparaling seqment herce there & ne separale reporable segrent as par Total Income 67,377 2,004,671 61,293
Ind AS 108 "Cpearaling Segmenls”, 3

4) The figures for e coerasponding pravious panod have bean regmuped | reclassiad wheseves consdarad necessary 1o Net Profit .-"II {L':"SS} after tax 9!209 2911 28 199?
PRSI AW PRI N O, X P T —— Total Comprehensive Income for the period

e [Comprising Profit / (Loss) for the period (after tax) and 9,185 29,046 7744
Ja i i
Date : 3rd February, 2024 Whole Time I:Ilrm:lu; Ehlgtg Other CGmPrEhenswe Income (after tax)]
Place : Mumbai (DIN 0171508) Paid up Equity Share Capital{Face Value Rs. 5/- each) 5,536 5,536 5,536

Basic & Diluted Earnings per share {before extraordinary items)
{of Rs. 5/- each) {not annualised) 8.32 26.29 7.24

Basic & Diluted Earnings per share (after extraordinary items)

SUMUKA AGRO INDUSTRIES LIMITED (of Rs. 5/- each) (not annualised) 8.32 26.29 724

(PREVIOUSLY KNOWN AS SUPERE PAPERS LIMITED)
Regd. Office: Shop No. 1 & 7, Ground Floor, Empress Chambers, Plot No. 89 A & B, Sector 1, Key numbers of Unaudited Standalone Financial Results of the c“mpany for

Opp. NKGSB Bank, Kandivali (West), Mumbai - 400 067 . . :
CIN: L 41 TOM 1848 PL C3BUGED the Quarter and Nine Months ended December 31, 2023 are as under: (Rs. in Lakhs)

Email: sumukaagro@ gmail.com Website: www.sumukagro.com Quarter ended | Nine months ended | Quarter ended
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED ON 31/12/2023 Particulars 31-12-2023 31-12-2023 31-12-2022
{Unaudited) {Unaudited) {Unaudited)
(R v Lakhis) Total Income 66,547 2,02,125 60,917
Quarler | Quarler | Quarter [Nine Months] Year :

Sr Particulars Ended Ended Ended | Endedon | Ended Profit before tax 12,210 38,329 10,889

HNo. Fhae0zs | 30092023 | N2z | M2k | 303k : )

Unaudited | Unaudited | Unaudited | Unaudited | Audited Net Profit for the period 9,209 28,722 8,051

1 | Total Income trom Operations (Net) 1312 1,153 B2 3611 2,791 Notes

2 | Met ProltiLoss) for the penod o ) 1. The above is an extract of the detailed format of Financial Results for the Guarter ended December 31, 2023, prepared and published with the Stock Exchanges
(hefore Tax, Exceptional and/ar Extraardinary items) (L o4 i S 412 in accordance with Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, as amended. The consolidated financial

3 | MNetProfit{Loss) for the peniod before Tax results have been subject to a Limited Review by the statutory auditor of Grindwell Morton Limited ("the Parent Company”, "the Company"). The full format
(Aner excepbonal andor Extracndinary tems) 78 104 L 30 32 of the Financial Results are available on the Stock Exchange websites viz. www.bseindia.com and www.nseindiacom and on the Company's wabsite www.

4 Rl PraftyLass) for the period aller Tax grindwelinorton.co.in
(After exceptonal andior Extracedinary fems) [ 4 [ 0 232 . The abave financial results were reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on February 3, 2024,

% | Tetl Comprehenshvsinemme torfiepetiol . Pursuant to the approval of the Scheme of Amalgamation of PRS Permacel Private Limited (PRS) with the Company, being approved by the NCLT with effect from
[Comprising Profd /{kass) for the peroid {after ta) May 27, 2022, the results of PRS for the previous quarter as well as the previous periods have been considered as part of the merged entity itself and not as a part
and athes Comgprehensive Income (afer tax)] L) 104 [ 30 232 of consolidation.

&__J Peidup equity Share Capital L 710 7o 710 ne . The Company has executed a Share Sale and Purchase Agreement with Shinagawa Refractories Co. Ltd, (Japan), and SG Shinagawa Refractories India Private
Resarves (Exchuding Reviuation Reserve as shown Limited (5GSR) for the sale of 49% of its equity stake held in SGSR on October 26, 2023, for a consideration of Rs. 807 lakhs. The closing transfer procedures have
in the Balance Sheat of Previous year A 205.83 been completed on November 30, 2023, The Company has accounted for the loss on sale of investment of Rs. 35 lakhs as an exceptional item in the consolidated

B Eaming Per Share (ol Bs.10/-each) financial results during the current quarter,

[Elf':“Fnﬂ"“l'ingamd'm“""”“*“ OpEratons)- - e = i . The Board of Directors at its meeting held on December 22, 2023, considered and approved the investment of Rs. 1,500 lakhs towards acquiring 49% stake in the
D?E':;d :'_” i :.Dﬂ 4.54 EIEE equity share capital in Advanced Synthetic Minerals Private Limited ("ASMPL"). Subsequent to this approval, the Company executed a Shareholders Agreement and
o 1)_::1& e T o b?'mﬁmﬂ Ii:c:mmi'ltaeanﬂ a. e lherﬁmljn g " = Share Issue Agreement with ASMPL and its promoters on January 17, 2024, The Company subscribed to 43% equity shares offered by ASMPL on January 24, 2024
h LIt NGl U L T, I Board f ' ' '
Directors held on Faamarym.?ﬂzd.z’]Etamrut'g.r-ﬂ-urhtcwﬂﬂfH'reﬂmhpan';'nawmarned-::nmLimnenei?emmiwmaanﬁendeﬂDee . The figures for the corresponding previous period have been restated/regrouped wherever necessary, to make them comparable.
31, 2023, 3) The Financial Results heve been prepared in accordancs with the Indian Accounting Standards (IMD AS) specified In the
Companies {Indian Accounting Standands) Rules, 2015 (as amended) under Section 133 of the Companies Act, 2013, 4} Figures of the For GRINDWELL NORTON LIMITED
previous periods are regrouped, whersver necessary, 1o correspond with cument periods. 5) During the quarier ended Dec 31, 2023
the Company operates anly inone 5 ant Hence Segment Reporting is mot requined, :
= ! " For Sumuka Agro Industries Limited Mumbai B. Santhanam
—_— Pasl':;i February 3, 2024 Managing Director
i s T %
Date: 030212024 Director Director ldentification No. 00494806
Place: Mumbai DIN: 07836356

ﬁ.i.nﬂnd“_ep. .in : .. .
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